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PUBLIC ANNOUNCEMENT (FORMA)
[Under Regulation  of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HARSHITHA HOSPITALS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor HARSHITHA HOSPITALS PRIVATE LIMITED
2. | Date of incorporation of corporate 22 April 2009
debior
3. | Authority under which corporate Registrar of Companies, Chennai
debtor Is incorporated / registered
4, | Corporate Identity No, / Limited UB5100TNZ00SPTCO71421
Liability |dentfication Mo.of corporate
debtor
5. | Address of the registered office and 128/1-A, Ayanpapakuai Village.
principal office (if any) of corporate Aruppukottai Main Road, Avaniya
debtor puram, Madurai - 625012,
Tamil Nadu
6. | Insolvency commencement date in May 06, 2025 - Date of receipt of
respect of corporate debtor order in CP/1B/278/CHE/2024, dated
May 01, 2025
7. | Estimated date of closure of 02 November 2025
insolvency resolution process
8. | Name and registration number of Priya § Anand
the insolvency professional actingas | IBBIIPA-D01/IP-P00421/2017-
intarim resolution professional 2018/10744
9. | Address and e-mail of the interim No. 224A (New 346/1) (Next to
resolution professional, as registered | National Public School), Awvai
with the Board Shanmugam Salai, Gopalapuram,
Chennai - 600086
priyaannand@yahoo.co.in

10, | Address and e-mail to be used for Priya § Anand
correspondence with the interim Clo.M/s. SPR& Co,
resolution professional Chartered Accountants,

No. 3, 5th Floor, Apex Plaza, Nun-
gambakkam High Rd, Tirumurthy
Nagar, Nungambakkam,

Chennai - 600034

cirphhp1 @gmail com

11. | Last date for submission of claims 20" May 2025

12. | Classes of creditors, if any, under Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals Nol Applicable
identified to act as Authorised Repre-
sentative of creditors in a class (Three
names for each class)

14. | (a) Relevant Forms and (a) https//ibbi.gov.infhome/down-
(b) Details of authorized representa- | loads (Under Insolvency Resolution
tives are available at Process for Corporate Persons)

{b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered
the commencement of a Corporate Insolvency Resolution Process of
Harshitha Hospitals Private Limited on 01-05-2025 (Order copy in CP/IB/278/CHE/2024
hosted on May 06, 2025 in NCLT website)
The creditors of Harshitha Hospitals Private Limited, are hereby called upon to submit
their claims with proof on or before 20.05.2025 to the Interim Resolution Professional
at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only.
Al other creditors may submiit the claims with proof in person, by post or by electronic
means.
Submission of false or misleading proofs of claim shall altract penalties.
Priya S Anand

Interim Resolution Professional

IBBU/IPA-001/IP-P0D0421/2017-2018/10744

Date : 08-05-2025
Place: Chennai
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